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HIGH COURT OF JAMMU AND K
(Office of the Registrar General ai .
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ORDER

Datedi (

‘No: 390

In the interest of administratior

transters and postings of Judicial Officers a

<t

10.

i 5 o

(1)

Principal District & Sessiol

ASHMIR

rinagar)

16.09.2014

1, the following
re hereby made:

15 Judqes

/District Judges:
5/Shri. -
|
>N, Mohammad Akram Choudhary, Presi
lammu, is transferred and posted as
sessions Judge, Anantnag, vice Mr. Abdul |R:

Mohammad Ali Khan, Additional District
Rajouri, is transferred and posted as
Sessions Judge, Shopian, vice Shujat Ali Kha

Abdul Rashid Malik, Principal District
Anantnag, is transferred and posted as
Sessions Judge, Pulwama, against available

Shujat Ali Khan, Principal District 2 Session
transferred and posted as Principal Distric
Baramulla, vice Yash Pal Bourney.

Puneet Gupta, Special Judge, Anti-Caorr

transferred and posted as Principal District

Bandipora, vice Hag Nawaz Zargar.

Aijaz Ahmad Mir, Registrar Judicial, High Co
transferred and posted as Principal Distric
Ganderbal, vice Mohammad Ashraf Malik.

Kikar Singh Parihar, Additional District & $4d
i transferred and posted as Principal Distri
Frasi, vice Yash Pal Kotwal.

Sanjeev Gupta, 3™ Additional District Judgd
transferred and posted as Principal Distric
Bhaderwah, vice Mohinder Kumar Sharma.

Ms. Bala Jyoti, Additional District Judge iﬁ
i= trangferred and posted as Principal Distri
Fishtwar.

Kishore Kumar, Présiding Officer, jl&ﬂ(

Industrial Tribunal, is transferred and poste
& Sessions Judge, Leh, vice Sanjay Dhar.

Subash Chander Gupta, 1% Additional Distri
Srinagar, is transferred anc posted as
Sessions Judge, Kulgam, vice 5anjeev Kumi:

Asholk Kumar, Presiding Officer, MACT, Stil
and posted as Principal District % Sessioi:
Tahir Khursheed Raina.

ling Officer, MACT,
Principal District &
1shid Malik.
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Hbanjay Dhar, Principal District & Sessjons Judge, Leh, is
transferred and posted as Special Judge, Anti-Corruption,
~ammu, vice Puneet Gupta. ‘

fash  Pal Bourney, Principal District & Sessions Judge,
Baramulla, is transferred and posted as| Special Judge, Anti-
Corruption, Srinagar, vice Mohan Lal,

Mohan :Lal, Special Judge, Anti-Corrdption, Srinagar, is
transferred and posted as Member, J&K Special Tribunal,
srinagar, vice Zubair Ahmad Raza.

s>anjay Parihar, Additional District Judgg, Anti-Corruption,

lammu, is transferreg and posted as Mgmber, J&K Special
Mibunal, Jammu, vice Madan Lal.

>ervices of Mohammad Yousuf Wani, | President, Divisional
Zonsumer  Protection Forum, Srinagar,| are placed at the
lisposal of Hon'ble the Chief lustice for fufther posting in the
Registry.

Services of Pawan Dev Kotwal, Principal |District & Sessions
hdge, Kishtwar, are placed at the disposal pf Hon'ble the Chief
Justice for further posting as Director, State [ludicial Acaderny.

Madan Lal, Member, J&K Special Tribunal, Jammu, is transferred
and posted as Presiding Officer, MACT, Jammu, vice Mohammad
Akram Choudhary.

Yash Pal Kotwal, Principal District & Sessigns Judge, Reasi, is
transferred and posted as 3™ Additional District Judge (TADA),
Jammu, vice Sanjeev Gupfta.

Tahir Khurshid Raina, Principal District & Seksions Judge, kFargil,
is transferred and posted as Additional [District & Sessions
Judge. Doda, vice Kikar Singh Parihar.

Sanjeev Kumar Bhagat, Principal District| & Sessions Judge,
Kulgam, is transferred and pcsted as Addip"icmai District Judge
(Fank Cases), Jammu, vice Ms Bala Jyoti,

Mohammad Ashraf Malik, Principal District & Sessions Judge,
Ganderbal, is transferred and posted as 1°'|Additional District &
Sassions Judge, Srinagar, vice Subash Chander Gupta.

Ms. Jeema Bashir, Additional District Judge, Anti-Corruption,
Srinagar, is transferred and posted as President, Divisiona
Consumer Protection Forum, Srinagar, vicg Mohammad Yousu
Wani.
Zubair Ahmad Raza, Member, J&K Special Tribunal, Srinagar, ic
transferred and posted as Presiding Officar, J&K Labour Court
and Industrial Tribunal, vice Kishore Kumar

Mohinder Kumar Sharma, Principal Distrigt & Sessions ludge
Bhaderwah, is transferred and posted as 2"{ Additional District ¢
Saessions Judge, Jammu, vice Ms. Nighat Sultana.

Jawad Ahmad, Additional District & Sessions Judge, Pulwama, 15
transferred and posted as Presiding Offider, MACT, Srinagar
vice Ashok Kumar.,

Haq Nawaz Zargar, Principal District| |&% Sessions Judge
Bandipora, is transferred and posted as |[Additional District &
Sessions Judge, Pulwama, vice Jawad Ahmad.




23,
30.

Sk

32,

S
59,
40.

41,

42.

93 44
LU»#_,

115, Nighat Sultana, 2" Additional District

& Sessions Judge,

.armmu, ' is transferred and posted as Additional District &
5essions Judge, Rajouri, vice Mohammad Alif Khan.,
Tasleem Arief, 1%t Additional District| & Sessions Judge,

Baramulla is transferred and posted as 2@
hessions Judge, Srinagar, vice Parvez Hussa
>arvez Hussain Kachroo, 2" Additionall

ludge, Srinagar, is transferred and poste
Jistrict & Sessions Judge, Baramulla

(2) Chief Judicial Magistrate:

District

Additional District &
in Kachroo.

& Sessions
d as 1% Additional

[

5
Sub Judges / Magistrates:

Ms. Kusum Lata Pandita, Leave Reserve Post, High Court of J&K,

Jammu, is transferred and posted as Chief
Jdhampur, vice Jatinder Singh lamwal.

Jatinder Singh Jamwal, Chief Judicial Magis
rransferred and posted as Chief Judicial |M
vice Ms. Masarat Shaheen.

Mehmood  Ahmad  Choudhary, Special
(Traffic), Srinagar, is transferred and post
Magistrate, Rajouri, vice Surinder Singh. |

Kamlesh Pandita, Municipal Magistrate, Ja
and posted as Chief Judicial Magistre
Mohammad Amin Mir.

Sarfaraz Hussain Shah, Special Mobile |
Jammu, is transferred and posted as Chief
Poonch, vice Sudhir Kumar.

Ms. Masarat Shaheen, Chief Judicial Magi
transferred and posted as Chief Judicial Mad
Mehraj-ud-Din Sofi.

Deepak, Sethi, Sub Judge/Spl. Mobile Magist
13" Finance Commission) is transferred  a
Judicial Magistrate, Kathua, vice Om Parkast

Chain Lal Bavoria, Sub Judge/Spl. Mobile
(under 13" Finance Commission), is transf

Judicial Magistrate,

trate, Udhampur, is
agistrate, Pulwama,

Mobile Magistrate
ed as Chief Judicial

mmu, is transferred
te, Budgam, vice

lagistrate (Traffic),
Judicial Magistrate,

ctrate, Pulwama, is
istrate, Sopore, vice

rate, Poonch (under
nd posted as Chief
1 Phagat.

Magistrate, Jammu
erred and posted as

Chief Judicial Magistrate, Kulgam, vice Mohgmmad Ashraf Bhat.

Mohammad Ashraf Khan, Sub Judge/Speci
(Passenger Tax), Jammu, is transferred
Judicial Magistrate, Shopian, vice Faroog Ah

il Mobile Magistrate
and posted Chief
nad Bhat.

Balbir Lal, Sub Judge, Uri, is transferred §nd posted as Chig!

Judicial Magistrate, Kishtwar, vice Amit Sﬁan

Vijay Singh Manhas, Sub Judge, Baramullg
posted as Chief Judicial Magistrate, Bandipo

Om Prakash Bhagat, Chief Judicial

Madgistrate,
transferred and posted as Sub Judge/Spl.

g,

, Is transferred anc
a, vice Manjit Rai.

Kathua, i
Mobile Magistrate

(Passenger Tax), Jammu, vice Mohammad Ashraf Khan.

Ranbir Singh Jasrotia, Forest Magistrate, Sri
and posted as Special Mobile Magistrate (1
Sarfaraz Hussain Shah.

agar, is transferrec
raffic), Jammu, vice
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Copy to the:-

nshwani Kumar Sharma, Passenger Tax & E
Srinagar, is transferred and posted as | M

lectricity Magistrate,
unicipal Magistrate,

‘ammu, vice Kamlesh Pandita.

Amit Sharma, Chief Judicial Magistrate, Kis

wwwar, is transferred

and posted as Chief Judicial Magistrate, I-W;ei—, vice Pawan Kumat

Sharma.

iransferred and posted
Jlaved Alam.

as Chief Judicial Ma

Manjit Rai, Sub Judge/Chief Judicial Mai;istrate, Bandipora, is

surinder Singh, Chief Judicial Magistrate, |R
and posted as Sub Judge/Special Mobi\e
under 13" Finance Commission) vice Chain

arocg Ahmad Bhat, Sub Judge/Chief
shopian, is transferred and posted as
siinagar, vice Ranbir Singh Jlasrotia.

lchammad Amin Mir, Chief Judicial Mag
rTansferred and posted as Special Mobile
stinagar, vice Mehmood Ahmac Choudhary.

Mehrai-ud-Din - Sofi, Chief Judicial Mag
ransferred and posted as Passenger
Magistrate, Srinagar, vice Ashwani Kumar S

Javed Alam, Chief Judicial Magistrate, Karg
aosted as Sub Judge, Uri, vice Balbir Lal. |

Naushad Ahmad Khan, Sub Judge (Ele
Batote, is transferred and posted as Sul
Magistrate, Poonch, (under Finance
Deepak ‘Sethi.

Mohammad Ashraf Bhat, Sub Judge/Chief
Kulgam, is transferred and posted as Sub
Raja Mohammad Tasleem.

~th
13

Raja Mohammad Tasleem, Sub Judge, Vailof

=

gistrate, Kargil, vice

pjouri, is transfarred
Magistrate, Jammu
l.al Bavoria.

Judicial Magistrate,
Forest Magistrate,

strate, Budgamm, is
Magistrate, (Traffic)

strate,
Tax
harma.

SUDore, i3
& Electricity

\ﬂ, i5 transferred and

Cctricity Magistrate),
b Judge/Spl. Mobile
Commission), vice

Judicial Magistrate,
Judge, Vailoo, vice

D, Is transferred and

posted as Sub Judge, Baramulla, vice Vijay $ingh Manhas.

Sudhir Kumar, Chief Judicial Magistrate, Paonch, is transferred
and posted as Sub Judge, Chadoora, vice Sunil Sangra.

Sunil Sangra, Sub Judge, Chadoora, is tra

as Sub Judge/Spl. Mobile Magistrate, ||
Finance Commission).
Pawan Kumar Sharma, Chief Judicial

nsferred and posted
dathua (under 13"

Magistrate, Leh, s

transferred and posted as Sub Judge (Eldctricity Magistrate),

Batote, vice Naushad Ahmad Khan.
Abdul Majid Dar, Sub Judge/5Spl. Mobile

Magistrate, Trehgam

(under 13™ Finance Commission) is transférred and posted as

Sub Judge/Special Maobile
Finance Commission).

By Order

Magictrate,

Pulwama

(under 123"

/;:;,;5 \ PJ "‘:“i t l‘(— r
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(Suresh Kumar Sharma)

|

Registral General
Dated: 06.09,2014

Principal Secretary to Hon'ble the Chief Justice, High!Cpurt of J&IL,
secretary to Hon'ble the Chief Justice/Hon'ble Judges,

High Court eof 18K,




Sacratary to Govt., Deptt. of LI&PA, Civil Secretarial
Rogistrar Vigilance, High Court of J&K, srinagar,
Registrar Judicial, High Court of J&K, Jammu/Srinag

f

!
an

brinagar,

.....for information.
Al Principal District & Sessions Judges,

_— ———— f__

Mzmber, J&K Special Tribunal, Jammu/Srinagar,

President, Divisional Consumer Protection Forum, S '}in%qa:,

Presiding QOfficer, MACT, Jammu/Srinagar,
Concerned District Judges_ Iy
Concerned Judicial Officers, ‘

——— e e ¥

.....for information & necessary actioﬁ.
Ircharge NIC for uploading the same on website.
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